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SPECIAL MENTIONS

Demand to take immediate steps to remove uncertainty over the
creation of separate State of Telangana

SHRI M. VENKAIAH NAIDU (Karnataka): Mr. Vice-Chairman, Sir, | am raising a
very serious issue. The agitation in Andhra Pradesh for a separate State of Telangana has
virtually paralysed the administration in the Capital City, Hyderabad, and the districts
falling in the Telangana region. Protests and dharnas have become the order of the day,
affecting adversely day-to-day lives of the people. The State Government employees
have been on pen-down strike. Students and lawyers have taken to the streets demanding
creation of Telangana State. Forty-eight hour total bandh was observed. Transport and
other essential services have been seriously affected. Uncertainty is not good for the
State. Indecision is affecting the State heavily in terms of development. ML As and MPs
are facing demonstrations. Justice Srikrishna Committee was not having a statutory
status, but the Home Minister told us that let us await the report. The report now 1s with
the Central Government. Let the Centre end the uncertainty. The Centre should not turn a
blind eye to the volatile situation in the State. It must feel the pulse of the people of the
region and take immediate action to end the uncertainty because the State 1s affected very
badly, very negatively. People are agitated. 1 would urge upon the Chairman and the
House to see to it that the Government of India takes an early decision.

Demand to scrap English as compulsory paper in U.P.S.C. Examinations

oft 3reft srrar sfar (fas): weley, qilueawdl 3 fifae afdd, Wifew, 2011 & forg
ST 7T gTaeren T |ift fopam 7, S st forwwr arframet a= femm e 21 el o 91 o1
O US 2, U T S @l AR g1 o) g o s fque w1, o faemeft ereei w
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& TR T AT T ORI AISTT o T8 S {93 g1el W9 21 & 0T UR 200 3701 &1
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Demand to re-establish ‘All Party Delegation’ on law and
order situation in Jammu and Kashmir
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